
(C) A copy (in English and Hindi) of theMinistry of Railways Notification No.G.S.R. 
287(E)., dated the 22nd May, 2024, publishing the Railway Servants (Conduct of 
Disciplinary Inquiry through Video Conferencing) Regulations, 2024, framed under 
rule 9 of the Railways Servants (Discipline and Appeal) Rules, 1968. 

[Placed in Library. See No. L.T. 105/18/24] 
 

I. Notifications of the Ministry of Education 
II. Reports and Accounts (2022-23) of IISER, Berhampur, Odisha; and IISER, 

Thiruvananthapuram, Kerala and related papers 
III. Reports and Accounts (2022-23) of various IIMs and IIITs and related papers 
IV. Reports and Accounts (2022-23) of Auroville Foundation, Auroville, Tamil Nadu; 

IIITD&M, Kancheepuram, Tamil Nadu; and IGNOU, New Delhi and related 
papers 

V. Reports and Accounts (2022-23) of various Sansthan, Council, Institutes etc. 
and related papers 

 
THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION (SHRI SUKANTA 
MAJUMDAR): Sir, I lay on the Table:- 
 
I. (A) A copy (in English and Hindi) of the Ministry of Education (Department of 
Higher Education) Notification No. IIMA/CAO/OFF/2024/011., dated the 18th June, 
2024, publishing the Indian Institute of Management Ahmedabad Regulation, 2024, 
issued under Section 35 of the Indian Institutes of Management Act, 2017. 

[Placed in Library. See No. L.T. 52/17/24] 
 

 (B) A copy (in English and Hindi) of the Ministry of Education (Department of 
Higher Education) Notification No. F. 1-5/2024 (DEB-I)., dated the 3rd May, 
2024, publishing the University Grants Commission (Open and Distance Learning 
Programmes and Online Programmes) Third Amendment Regulations, 2024, 
under Section 28 of the University Grant Commission Act, 1956. 

[Placed in Library. See No. L.T. 154/18/24] 

(C) A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Education (Department of Higher Education), under of Section 33 of the Auroville 
Foundation Act, 1988: - 

 (1) No. AF/1-4/2023., dated the 4th January, 2024, publishing the Auroville 
Foundation (Admission and Termination of Persons in the Register of 
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Residents) Regulations, 2023. 
 (2) No.AF/1-4/2023., dated the 12th January, 2024, publishing the Auroville 

Foundation (Framework for Selection of Working Committee) 
Regulations, 2024. 

[Placed in Library. See No. L.T. 45/18/24] 
 

II. A copy each (in English and Hindi) of the following papers, under sub-section (4) 
of Section 22 of the National Institute of Technology, Science Education & Research 
Act, 2007: - 
(i) (a)  Annual Report and Accounts of the Indian Institute of Science Education 

and Research (IISER), Berhampur, Odisha, for the year 2022-23, 
together with the Auditor’s Report on the Account. 

 (b)    Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 155/18/24] 

 
(ii) (a)  Annual Report  and Accounts of the Indian Institute of Science 

Education and Research  (IISER), Thiruvananthapuram, Kerala, for the 
year 2022-23, together  with the Auditor’s Report on the Account. 

 (b)    Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 156/18/24] 

 
III.  (A) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 28 and sub-section (5) of Section 23 of the Indian Institutes of 
Management Act, 2017: - 
(i) (a)  Annual Report and Accounts of the Indian Institute of Management 

(IIM), Indore, Madhya Pradesh, for the year 2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)    Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 54/18/24] 

 
(ii) (a)   Annual Report and Accounts of the Indian Institute of Management 
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(IIM), Rohtak, Haryana, for the year  2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 60/18/24] 

 
 (iii) (a)   Annual Report and Accounts of the Indian Institute of Management 

(IIM), Ranchi, Jharkhand, for the year 2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 61/18/24 

 
(iv) (a)  Annual Report and Accounts of the Indian Institute of  Management 

(IIM), Kozhikode, Kerala, for the year  2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)    Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 62/18/24] 

 
 (v) (a)   Annual Report and Accounts of the Indian Institute of Management 

(IIM), Nagpur, Maharashtra,  for the year 2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 63/18/24] 

 
 (vi) (a)   Annual Report and Accounts of the Indian Institute of  Management 

(IIM), Kashipur, Uttarakhand, for the year  2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 58/18/24] 

[ 3 July, 2024 ] 19



(vii) (a)   Annual Report and Accounts of the Indian Institute of  Management 
(IIM), Bodh Gaya, Bihar, for the year  2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 57/18/24] 

 
(viii) (a)   Annual Report and Accounts of the Indian Institute of  Management 

(IIM), Sirmaur, Himanchal Pradesh, for the year  2022-23, together 
with the Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 56/18/24] 

 
 (ix) (a)   Annual Report and Accounts of the Indian Institute of  Management 

(IIM), Ahmedabad, Gujarat, for the year  2022-23, together with the 
Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 59/18/24] 

 
 (x) (a)   Annual Report and Accounts of the Indian Institute of  Management 

(IIM), Jammu, UT of Jammu & Kashmir, for the year 2022-23, 
together with the Auditor's Report on the Accounts.     

 (b)   Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 55/18/24] 

 
(B) A copy each (in English and Hindi) of the following papers, under sub-section 
(3) of Section 37 of the Indian Institutes of Information Technology (Public-Private 
Partnership) Act, 2017: - 
(i) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Agartala, Tripura, for the year 2022-23, together with 
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the Auditor's Report on the Accounts. 
 (b) Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 51/18/24] 

 
(ii) (a) Annual Report of the Indian Institute of Information Technology (IIIT), 

Senapati, Manipur, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology Information (IIIT), 

Senapati, Manipur for the year 2022-23, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 67/18/24] 

 
(iii) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Ranchi, Jharkhand, for the year 2022-23, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 69/18/24] 

 
(iv) (a) Annual Report of the Indian Institute of Information Technology (IIIT), 

Raichur, Karnataka, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Information Technology (IIIT), 

Raichur, Karnataka, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 70/18/24] 

 
(v) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Bhopal, Madhya Pradesh, for the year 2022-23, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
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 (c)    Statement giving reasons for the delay in laying the papers mentioned at 
(a) above. 

[Placed in Library. See No. L.T. 65/18/24] 
 

(vi) (a) Annual Report and Accounts of the Indian Institute of Information 
Technology (IIIT), Sonepat, Haryana, for the year 2022-23, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 64/18/24] 

 
(vii) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Lucknow, Uttar Pradesh, for the year 2022-23, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 68/18/24] 

 
IV.  (A) A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 24 and sub-section (4) of Section 26 of the Auroville 
Foundation  Act, 1988:- 

 (a) Annual Report and Accounts of the Auroville Foundation, Auroville, 
Tamil Nadu, for the year 2022-23, together with the Auditor's Report on 
the Accounts. 

 (b) Review by Government on the working of the above Foundation. 
 (c)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 45/18/24] 

 
(B) A copy each (in English and Hindi) of the following papers, under sub-section  
(5) of Section 30 and sub-section (3) of Section 39  of the Indian Institutes of 
Information Technology Act, 2014:- 

 (a) Annual Reports of the Indian Institute of Information Technology, Design 
& Manufacturing (IIITD&M), Kancheepuram, Tamil Nadu, for the year 
2022-23. 
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 (b) Annual Accounts of the Indian Institute of Information Technology, 
Design & Manufacturing (IIITD&M), Kancheepuram, Tamil Nadu, for 
the year     2022-23, and the Audit Report thereon. 

 (c)    Review by Government on the working of the above Institute. 
 (d)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 73/18/24] 

 
(C) A copy (in English and Hindi) of the following papers, under sub-section (4) of 
Section 29 of the Indira Gandhi National Open University Act, 1985:- 

 (a) Annual Accounts of the Indira Gandhi National Open University 
(IGNOU), New Delhi, for the year 2022-23, and the Audit Report 
thereon. 

 (b)    Statement giving reasons for the delay in laying the papers mentioned at 
(a) above. 

[Placed in Library. See No. L.T. 157/18/24] 
 

V. A copy each (in English and Hindi) of the following papers: - 

 (i) (a)   Annual Report of the Kendriya Hindi Sansthan, Agra, Uttar Pradesh, for 
the year 2022-23. 

 (b)   Annual Accounts of the Kendriya Hindi Sansthan, Agra, Uttar Pradesh, 
for the year 2022-23, and the Audit Report thereon. 

 (c)    Review by Government on the working of the above Sansthan. 
 (d)    Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 158/18/24] 

 
(ii) (a) Annual Report of the National Council for Promotion of Sindhi Language 

(NCPSL), New Delhi, for the year 2022-23. 
 (b) Annual Accounts of the National Council for Promotion of Sindhi 

Language (NCPSL), New Delhi, for the year 2022-23, and the Audit 
Report thereon. 

 (c) Statement by Government accepting the above Report. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 53/18/24] 
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(iii) (a) Annual Report of Avinashilingam Institute for Home Science and Higher 
Education for Women (Deemed to be University), Coimbatore, Tamil 
Nadu, for the year 2021-22. 

 (b) Annual Accounts of the Avinashilingam Institute for Home Science and 
Higher Education for Women (Deemed to be University), Coimbatore, 
Tamil Nadu, for the year 2021-22, and the Audit Report thereon. 

 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 75/18/24] 

 
(iv) (a) Annual Report of the Indian Institute of Science (IISc), Bengaluru, for 

the year 2022-23.     
 (b) Annual Accounts of the Indian Institute of Science (IISc), Bengaluru, for 

the year 2022-23 and the Audit Report thereon.  
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 159/18/24] 

 
(v) (a) Annual Report of the National Book Trust, India, New Delhi, for the year 

2022-23. 
 (b) Annual Accounts of the National Book Trust, India, New Delhi, for the 

year 2022-23, and the Audit Report thereon.  
 (c) Review by Government on the working of the above Trust. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 160/18/24] 

 
(vi) (a) Annual Report and Accounts of the Central Institute of  Classical Tamil 

(CICT), Chennai, for the year 2022-23, together  with the Auditor's 
Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 71/18/24] 
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